THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST JANUARY, 2025

Disposal of cases Pendency of Cases

Ovening Balance Institution during the Disposal during the Closing Balance at the whichl:u'e more than 5 which are more than 5

Name of P g Month Month end of the month years old years old at the end of

the State. the month

Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total

ASSAM 105399 | 386321 | 491720 4408 14011 18419 3200 12250 15450 106607 | 388082 | 494689 431 1283 1714 18212 51358 69570
NAGALAND 1396 2485 3881 74 136 210 73 135 208 1397 2486 3883 13 09 22 334 879 1213
MIZORAM 3588 2892 6480 476 673 1149 373 483 856 3691 3082 6773 00 06 06 458 214 672
AggxgggaL 2727 | 12608 | 15335 | 263 | 620 | 883 | 243 | 515 | 758 | 2747 | 12713 | 15460 | 04 65 69 192 | 3356 | 3548




